
OFFICE or PRINCIPAL DISTRICT &_SESSIONS JUDGE (H()s): DELHI
Sub:- Notificati_0n_of vacancies for the vcar 202_5_.

NOTIFICATION

In exercise of the powers conferred under Rule-I9 sub rules (2) & (4) of Delhi District Courts
Establishment (Appointment & Conditions ol‘ Service) Rules, 20|2. Following vacancies as on January,
2025 are hereby notified for the year 2025:-
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NO'I‘E:Tl1e above vacancy position is only for inforniation and the notilication ior(filling up the above

éjC"1/5

Copy forwarded for iniormation and necessary action:-

(sAN1a\\l'dsARo)
Principal District 8.: Sessions Judge (l~lQs).

c’;;6§- Delhi
No. /Rules/Vacancy/Rectt.Cell/2025 ,4 Dated. Delhi the Q 1 M M

O u XJ

l. The Personal Secretary to Ld. Principal District & Sessions Judge (llQs). Dfillll/Cl1€!ll'])Bl‘SOl'l.
Recommendation Committee. Tl-IC. Delhi.

2.
3.
4.

of this court.

The (.'iiairperson. Recruitment Committee. Tl-IC. Delhi.
The Chairperson, Selection Cominittce & Ollicer In-charge, Recruitment Cell. THC, Delhi.
Dealing official. website committee with the direction to upload the same on the official website

ll
(RAJESI KUMAR G()l~ll.)

0i'iicer- in-Charge. Recruitment Cell.

{L
O/o Principal District & Sessions Judge (1-lOs).

Delhi
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